
THE GAUH ATI HIGH CO URT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.vtt-t23t 2003t fl6451s
From Smti -layashree Bora,

Jt. Rcaistrar (Vlgilancc),
Gauhatj High Court,

Guwahati.

To, Smti. Mallika Dutta,
District & Sessions ludge,
Nalbari.

Il^
Datcd Guwahati the 24 September, 2024.

Sub Casual leave.

Your lettcr No.DlN8/6647 dtd. 73.09.2024Ref:-

Madam,

With referencc to thc abovc, I am dlrected to inform you that your prayer for
casual leave on 24,09.2024, along with station leave permission, with the official
vehicle, at own cost, from the morning of 24.09.2024 till the morning of ZS,Og.2O24t
has bcen granted. The next scnior most ludicial offlcer availablc at the station would remain tn
charge of your Court and Offlce during your absencc.

Yours faithfully,

e4t-

]T. RE ISTRAR (VIGILANCE)

Memo No.HC.VII-123/ 2sf.311[a[ t^ , dated /Lt\-o? - 21
Copy to

The Projcct Managcr, Gauhati High Court

EGISTRAR N E


